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ORDER DATED 2 DECEMBER. 2008 

on.'ble Shri Justice K. Thankappn, Member (J) 
mb1e Shri. CR M ohiritra Member (A 

ediL i'vJ.L 	i ri.pa 	. 	(o.ci R1 die 	hlu' 

iid Mr. B )en Ld A.ddl Shndir Cocel for the Respondeiits. 

Counsel for the applicant this Origmal Application 
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